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Annexure to Ministry-of Home Affalrs Order No .40- 3/2020-D dated ()24.03. 2020

'Guldelmes on the measures to be taken by I'Vlmle.tnesar Departments of
Government of India, State/Union Territory Governments and State/ Union
Territory Authorities for containment of COVID-19 Epidemic in the Country.

_ ‘1. Offices of the Government of India, its Autonomous/ Subordinate Offices and Public
: " Corporations shall remain closed.

o
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Exceptions:

Defence, central armed police forces, treasury, public utilities (including petroleum,
CNG, LPG, PNG), disaster management, power generation and transmission units,
post offices, Nationa! Informatics Centre, Early Warning Agencies

2. Offices of the State/ Union Territory Governments, their. Autonomous Bodies,
Corporations, etc. shall remain closed.
Exceptions:
a.

Police, home guards, civil defence, fire and emergency services, disaster
management, and prisons.

District administration and Treasury

Electricity, water, sanitation

Municipal bodies—Only staff required for essential services like sanitation,
personnel related to water supply etc

The above offices (SI. No 1 & 2) should work with minimum number of employees. All
other offices may continue to work-from-home only.

_3. Hospitals and all related medical establishments, including their manufactunng and
“distribution units, both in public and private sector, such as dispensaries, chernist
and medical equipment shops, laboratories, clinics, nursing homes, ambulance etc.
will continue to remain functional. The transportation for all medical personnel,
nurses, para-medical staff, other hospital support services be permitted.

4. Commercial and private establishments shall be closed down.
Exceptions: -
a.

-

Shops, including W). dealing with food, groceries,
fruits and vegetables, dairy and milk booths, meat and fish, animal fodder.
However, district authorities may -encourage and facilitate home delivery to
minimize the movement of individuals outside their homes.

Banks, insurance offices, and ATMs.

Print and electronic media

. Telecommunications, internet services, broadcasting and cable services. |T

and IT enabled Services only (for essential services) and as far as possible
to work from home.

Delivery of all essential goods including food, pharmaceuticals, medical
equipment through E-commerce.
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“ h. Capltal and debt market ser\nces ‘as.notified by the Secu
Board.of India
Cold storage and warehousmg serv:oes

j. Private.security servicess - -

LN

Ali other establishments may work-from-heme:only.

6 AII transport services —air, rall roadways—’__.
. Exceptions: '

a. Transportation for essential goods only. -
b. _Flre! law and order and emerg_ency ser.v.gces_.:

. '-;.

‘ : ,iHospltallty Ser\nces to.remain. suspended s
Excéptions: R
a. Hotels, homestays Iodges and motels, whlc"' are:

perimtted wnthout any exceptnon

10.All socnall political/ sports/ entertainment/ academic/ cultural/ religious. functlons \
gatherings shall be barred.

* 13.Wherever exceptions to above containmént measures. have beé
_ organisations/employers must ensure necessary precautions ‘aga




virus, as well as social distance measures, as advised by the Health Depanment
from tlme to tlme

Nl e d

14 In-order to implement these containment measures, the District Magisiréte will

.deploy. Executive. Magistrates as Incident Commanders .in the; respectlve local .-
: junsdlctrons The Incrdent Commander will  be reSponS|bIe for ‘the. overall
'.'jplementa' f neasuressin their respective jurisi ‘ctlons' All-ot ne
de traent; alsine thé specrf ed drea will work undef’ the! ‘directions e such\
S : mcrdent commander The Incident Commander wili. issue passes for enabhng
R essentlal movements as explained.

15:AllL enforcrng authorities to note that-these strict restrictions: fundamentally relate to
- ‘movement of people, but not to that of essential goods.

16. The Incident Commanders will in particular ensure that all efforts for mobilisation
of resources, workers and material for augmentation and expansion of hospltal
infrastructure shall.continue W|thout any hindrance.

SEEREEET 2 Any. person violating these containment measures will be’ liable to be. af&é‘é’é‘aed,

' agamst as.per the provisions of Section.51 to 60 of the Disaster Management Act,
2005 =bes1des legal action under:Sec. 188 of the IPC (as per Appendix). -

18 The above contalnment measures will: remaln in force in all parts of the,country,

fora pefiod of 21 days with effect from 25.03.2020. ‘ : ‘
| M _"*‘)y‘" =
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